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INTRODUCTION

In pursuance of the procedure adopted under Rule 281 of the Rules of
Procedure and Conduct of Business for laying the Study Tour Reports on the
Tables of both the Houses of Parliament, I, Chairman, Committee on Public
Undertakings have been authorised by the Committee to lay the Study Tour
Report on their behalf, lay the Study Tour Report of the Committee on their
discussions with the officials of Instrumentation Ltd.

2. The Committee held discussions with the officials at Jaipur on
4.10.2001. A copy of the tour programme is annexed (Annexure-I).

3. The Committee considered and approved the Report at their sitting held
on 24™ April, 2002.

4. The Committee wish to express their thanks to Instrumentation Ltd for
providing facilities during the visit of the Committee and for supplying necessary
material and information required in connection with the Study Tour.

5. They would also like to place on record their sense of appreciation for
the invaluable assistance rendered to them by the officials of the Lok Sabha

Secretariat attached to the Committee.

New Delhi PROF. VIJAY KUMAR MALHOTRA
19 March, 2002 CHAIRMAN
28 Phalguna,1923(S) COMMITTEE ON PUBLIC UNDERTAKINGS
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STUDY TOUR NOTES OF THE COMMITTEE ON PUBLIC
LUNDERTARKINGS

DISCUSSION WITH THE REPRESENTATIVES OF
INSTRUMENTATION LTD. AT JAIPUR ON 4.10.2001

A. INTRODUCTORY
1 At the outset, the Chairman, Committee on Public Undertakings, made

apening remarks and then requested the Chaiman & Managing Director,
Instrumentation Lid. to introduce himsedf and his colleagues to the
Committee. The Chairman, COPU also requested the CMD, Instrumentation

1td. to give a brief account of the working of Instrumentation Ltd.

1.1 Afler introduction of officials of the Company, the CMD,
Instrumentation Ltd. stated that Instrumentation Ltd. was set up in 1964 to
achieve self-reliance for the country in the field of Process Control
Instrumentation. The Company achieved “market leadership’ through
custamer orientation by way of supply of high guality products and services.
The company has been providing complete comtrol & instrumentation {(C&I)
Systems on ‘turn-key' basis covering design, engineering, manufacturing,
supply, eraction and commissgioning al project sites. The present range of
products of the Company comprise sophisticated Digital Distrbuted Control
Systems, high performance electronic transmitters, desk/panel mounted
indicatersfrecorders and other hardware, liguid & gas analysers, panels,

insirument cahinets & racks, control valves & actuators, Telecommunication



Bysiems, Defence Electronics, Railway Signalling systems, Uninterrupted

Power Supply Systems {UPS). Salar Dusk Dawn Systems {(SD5S) etc.

1.2 The CMD also informed that the well equipped manufacturing
infrastructure and the well versed, highly competent, experienced and
qualified team of technocrats are the inherent strangths of the company. Tha
Company has absorbed technologies of various generations of Control &
Instrumentation in various fiekds which Include Telecommunications, Defence
products, Railway Signalling. Power Electronics and allied fields. The well-
orgamised System Design and Project Management Infrastructure enables the
Company to urdertake "Consultancy Services’ as well in the stated areas.
The CMD also stated that the Company had achieved 1SO 8000 accreditation
for all the three manufacturing units at Palakhad, Jaipur and Kota in respect

of quahty methods.

B. OBJECTIVES

2. Instrumentation Lid. [IL) was initiatly set up with Soviet technical
collaboration and the Company’s product range includes Elecirical, Electranic
& Pneumatic process contral instrumentation. The Company's corporate aim
has bean to have seff-reliance in the field of process control instrumentation
through manufacture, supply, installation and commissioning of latest
systems for core sector industries with maximum indigenous contents. L
maintains leadership in tum-key execution of Control Instrumentation Systern

for pawer sectar and other allied industries. IL has alsa entered inte areag



like Oil Well Insirumentation, Marine Instrumentation, Microprocessor-based
applicalions and other new products for manufacture to ensure the
Company's growth. The Company’s growth rate has kept pace with the
industrial development in the country. The technology absomption and
adaptation has been the forte of IL imparting state-of-the-art status to its
praducts. Continued diversification into allied industrial electronics has
enabled IL to retain undisputed leadership in the chosen sphere of control &

instrumentation.

21  On the major achievements made by Instrumentation Ltd.(IL) in
mesiing the designated objectives, the Committee were informed as under in

a written reply -

"Since inception in 1864 till about 1990, Control & Instrumentation
(C&l) has been IL's main business area. Three main process sector
enterprises namely "Therma! Power’, 'Refineries’ and ‘Steel’ have
beern majority of our business areas and we dominated these sectors
for about two decades. Competition was limited and IL had complete
and praven products, which customers preferred.

However, during the period after 1980 several private sector
enterprises were granted manufacturing iicense resulting into a
situation of oversupply and consequent squeezed margins particularly
after 1880. Companies like ABB, Fisher Rosemount, Tata Honeywell,
Themax-Fuji. Yokogawa-Blue Star — to name a few, came into
axistance not only with the latest technology and brand image but also
with much #sss number of gualty manpower and automated
infrastructure. The situation put IL into difficulty in terms of fast
changing tachnolegy, competition, brand equity and manpower. The
C&l business started daclining.

Incidentally, during the same peried, there was a national thrust
for improving the telecommunication sectar in a major way. L



management, having foreseen the requirement, entered into
agreemeni with C-DOT (the national and nodal agency for
development of technology in telecom sector) and procured technokogy
from C-DOT for manufaciuring of varying capacities of telecom
exchanges like RAX, SBM. MAX-L, MAX-XL etc, Necessary
infrastructure was developed at our Kota Works for manufacturing
these exchanges in expectation of substantial arders. The decision
turned out to be correct and 1890 onwards or o0 telecom exchanges
became a major product of the company as compared to conventional
C&l, an area in which procuring orders became more and more
difficult, as stated above. Parallelly, a few Defence products were
undertaken for development with assistance and help of COrdnance
Factories and Defence establishments. Though self-reliance in C&l
coukl be greatly achieved by way of collaboration / tie-ups with
rengwned  intermational  manufacturers,  indigenisation,  import
substitution, etc., this achievement could not be fruitfully sustained
because of severe competition particularly from several private sector
enterprises, wha were also able to bring new technology and good
products at competitive prices, with their added advantage of later
entry in this fast changing area of C&l products.

IL has successfully achieved self reliance in production of defence
products as well as telecom exchanges besides maintaining a
reascnable status as a leading turnkey executor of C&l projects.”

2.2 When the Committee enquired about the major competitors of IL, both

in the private and the public sector, the following information was fumished by

the Company -
PRIVATE SECTOR PUBLIC SECTOR
ABB BHEL
Tata Honeywell ECIL
Fisher Rosemount
Yokogawa Bluestar

Bells Controls, etc.,



. BEOARD OF DIRECTORS
5. The Company was managed - 85 on 37 Seprermber. 2001 - by a Board

of Deactors, whose compasition 5 e stated below -
1. Shri Niranjan Sinha. Chairman-cum-Mg Director,

& Shri W K Mulreja, Advisar {Tach}, Minisiry of Heavy Indisiries &
Pubie: Entarprises (HI&PED.

% Shri G R Sundararmuni, Chikel Controller of Accaunts, /O HIEPE
4. Shri & P Shama, Drestor (Lommergial)

8.  Shr Suresh & Rharabe. Men-Ofkcial Cirector

It was futher informed that Shir 5 L Shanrs of Paradesp FPhasphaba
Lid{FPL] wes selected bo serwe as Direclor (Finance; en the Boad of
Insirurnertation Lid. in August. 2000, Howewer, his appoirtmeant letter cauld
be issued only on 29" Augusi, 2001, after a period of one ].-e-a-r and tha: Shrl

Sharma joined 1he Company ¢n 2152001

The Campany also informed 1hat in view of the Increased baa on
differerd manufacturing facilfies ad likely placerranl of iesacom orders,
which will resull in manifale increase in production aclivities, i hes betome
quile necessary 1o Til-up the post of Direcloe (Prodactiang, which is presanhy
vacart ard in conneclizn wilh which a request has bean made by the

Campany » Apil, 2007,

3.1 Giving details abaoul the post of Direcior (Producticn} which kad falen

vacanl, 1he Company slaled in g written reply as under -



18

‘“Tne poal of Diracter (Frdactant Nes oo been Tiled op tl now. The
past fgll wazant in ibe= monti of Mowerber, 1967, The GMD and
Cractar {Sommercialy of the Caompamy have kern able 1o owverses the
functions  of Direclocr [Produclion) durlng ke ntaryenng peried

Fowaver. gince e compary is  expectng subsdantl ondars
padicularty form BEHNL, mlling for subslantal Incrasss In producton

aciiilee, 1he nead of Olrecior (Preducton) as a full lime Funclional
Cuctar has an==n and neces=ary TormiAalties i 1hie diractan hies b

intieled. The aoat s 1&&y 10 B2 Tiles up in thr neat few monlhs®
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4.1

Whan the Commites enguired sbout the effortle made by

Instrumeniation Ltd to aovercaine tha constraints to improve the production

performance, the Compaty in a writen reply, stated as follows :-

4.2

“with 8 view ko enhancing order booking, the Gompany hias bean
constantly trying to sell its “concept-to-commissiuning’ abilities to
vanous core sectors of [hermal Power and Steel. Thouph soma
success (in terma of challenging time bound projects like Santhaldih]
has been achimved, it & tar from expectlions in the C&l amma. We
have been approaching varoua Steel Plants, Ekecliicity Bomrds al
administration a3 wel a8 Government lowvels to secure joba oD
nomination basis at competitive prices.

In the cther major area of |alecommunications, wa have scught
Governmenl  Inervention for reservation of orders  alongwith
reagonable advance payment and very recently decleion has been
taken by the Government 1o ensure placerment of ordars 1o the lune of
about Ks. 100 crore pel yaai for 3 years by BSHL for thelr requirement
af telecom exchanges

In the Defence eector also, wr have sphancad our afforts for
abtalhireg/ procuring more arders and met with imitad success.

Main constraints to improve production have bean liquiddy
problem. At present the requiremeant w met by the support of GOI and
by sacrifice of emploveas, who are taking partial advance sgains!
salaries and wages.”

About the methods followed in fixing the targets for production, the

Company slaled ax follows -

“It may ba appraciated that there has been sevare ndusinal
recezsion particulatly in the kater part of last decede and gur main
buginess arag of Thamal Fower and Stesl had vidually fro2eh In barma
of expansian or new projacts. Dos to this, business gpportunities in
convantional &l amea have declined considerably, moe g4 0 wew of
over supply position. On the other slda, ftnancial corstrants, which the
company startad facing sinon 1992 have atiributed lo {be delay in
exeecution of orders in hard, theraby resulting Into penalty / liquidated
damagas by our customers, notwithstanding their dissatisfacilon 1o
aome extant,



In view of above, targets are fixed on the basis oOf business
scanario.”

43 Inforning the Committee about the degree of viability of its products,

the Company stated as follows -

"Majority af products manufactured at our Palakkad Plant are
economically viable and the company remains a market leader in the
products like controt valves efc., Defence products and Telecom
products are also economically viable, if delivered in time. By this we
mean that infrastructure and other abilities are available to undertake
large valumes of production in reasonable time, but for the difficulty in
working capital. Some of the products in C&I area have been found to
be somewhat lagging behind in technology, and with the over supply
position from other manufacturers, are not economicaly viable. Fresh
investments for these products have not been made and substitutes
are being cautiausly expiored, though in a particularly uncertain overall
economic / industrial enviranment.

In a limited way, new areas like Fibre Optic based technology
products and services are being explored, since it is felt that in future
such products and services will assume magnitude with' good profit. A
few internationally famous manufacturers / service providers have
been contacted / short listed and exercise is in progress at our R&D
@stablishment. We are alss contemplating to make use of unprofitable
warks of our Complex to use for manufacturing viable products of
Telecom and Defence so that the upprofitable works / units (a)
contribute to producing larger valumes and (b) try to reduce fosses and
ultimately make profit.”

4.4  Detailing the reasons for the technological superiority and low cost of
the producls offered by other companies, the Company placed before the
Committee the following information :-

"Some of the products like defence products are technically
superior and reasonably priced, but this is a small area in terms of our
total activity. These products, many a time, have been found to be
chagper. In the other major areas of CA&l, competitors are apparently
hetter placed for the lime being so far as the products are concemed.



The competitors ¢an manage to price their produces low mainky
becausse of the fallowing reasons :-

a}
b}
c)
d)
e)

0

R

qualified and well paid tachnical manpower.

latesi technology.

brand image with good collaborations.

ulira medem automated works and establishments.
much less manpowsr having entered the field later.

salid technical and financial support of the Principals at
the time of need.

flexibiity in administration and functions.

4.5 When the Committee anquired about the steps conternplated to tackle

the problem of product obsclescence, the following was stated by the

Company in a written reply -

“With obsolescence of a product, the obvious task is to explore
a product of the latest technalogy and to try for a meaningful
callaboration after considering commercial and techrical aspects on a
long tarm perspective, the company's infrastructure, abilities etc.
However, as explained earlier, most of the muitinational brands have
established theamselves in India through other partnars and because of
aur financial weakness intemnational companies are reluctant to come
alohy with us. We feel unless wa become financially strong by
pursuing aur thrust areas, it will be difficult to obtain a good partner /
tachnelogy for replacing the obsaolete products.”



E. FINANCIAL PERFORMANCE
5 The financial performanca of the Company during 1881-92 to 2000-01

is given below -

(Rs. in lakhs)
'I YEAR NET PROFIT / LOSS
] 198182 1687 |
Ly Teeze3 [ -1e0 -
1093-94 1573 )
188488 1 . 2008 -
1995-96 “3384 -
1906-57 AT ——
.{ 1987-88 . _a782 T e he
1998-89 T 83 o e
(T 9pe-2000 | 28% |
3000-2001 3451

5.1  Qutlining the reasons for losses, tha Company stated as follows in a
written reply :-

“In the financial year 1988-99, the gquantum of l0ss has come
down to Rs.13.35 crore because excess liability of Rs.34 crore was
written back as per Rewvival Scheme sanctioned by BIFR in March,
19499, Inspite of lower turnover in the year 1999-2000 onwards the
losses could nat be contained due to fixed chargas like empioyesas
remuneration, administralive expenses, depreciation and interest
remaining at the same level. With the increase in turnover, the fosses
would reduce.”

3.2  When the Committee enguired about the interim measures taken to
ovarcome the inmediate problem of shotage of working capital, the

Campany infarmed as under in a written renhy:-



“The IFtanm measures are.-
{i} Reseryation of Telecom orders with advancs
(]  Manpower ratiohalizaton commensurate with business potantial
(i) JV fornation of Palakkad Unit.

The abave measures have already been spproved by tha
Government and are likely to be implemanted soon. Regarding JY
formation of Palakkad Unit, QI8 have already underaken due
diligence at Palakkad. The parties would now submit financial bids.”

5.3  As regards. the issue of outstanding dues owed to tha Company Trom

various Siate Electricty Boards, the following details were furnished [0 the

Committes :-
{R=. in lakh)

1. APSBEB 24
3  ASEH 12
3. BSER 24
4 QEB 3
8. HSEB 2
4  MPEB &9
7. MSEP 45
8. PSEB pr |
4. RS5EB 150
10. UPSES B&d
11, WESEE " !

Total 1043

it was alsp stated thal the Company was continuously follawing up with
State Electricity Boards for early release of payments. Intervention of the
Administrative Ministry (Ministry of Heavy Industiies and Public Enterprises)

has also been sought on thie count from tima to tma.

%4 It was also brought to the aotice of the Committes that due to acute

shoriage of working capltal all ‘sections’ of emplgynes have been sactificing



by not taking fuli satary for the last many years and foregeing their fringe
henefits, thereby ploughing the funds in preduction and day to day operations

of the company.

55  When the Committee enguired as to how the Cempany propose fo
compensate the employees after regaining the financial strength, the
Company replied as below:
“We propose to compensate emplkyees by the implementing latest
pay-revisions (at present 1992 pay scale) and bettar perquisites.
F. ORDER POSITION
G. Inspite of the acute competition, 1he difficult business climate and the
difficulties faced by the Company in the year 1999-2000, the Company had
been successful in maintaining its market foot-hold thraugh sustained efforts
backed up by guality products and services. The Company had secured
order booking of Rs. 109.21 crora during 1999-2000. However, there was a
reduction in the order booking for tha year 2000-2001 and the actual ordars

during the year were only for Rs.B3 crare.

6.1  About the reasons for reduction in orders from existing customers, tha
Company informed as under in a writlen reply :-

“The reasans for reduction in orders from existing customers are
following: -

a) Genaral recession in Core sectors of Power and Sieel
b) Defay in implamentation of revival plan

C) Lack of working capltal



d) Delay in delivery ta BSNL against their telecom orders
e} Not being able to find a suitable joint venture partnars far DDC
unit at Kota and UPS unit at Jaipur”
6.2  The following remedial measures were being taken by the Campany in

this connection:-

a) Approached various Electricity Boards and respective State
Govemments to place orders on nomination basis at negotiated
prices.

ki) Appealed to GOl to reserve orders for telecom exchanges
against requirement of BSNL. GOI have extended full co-
operation for acticn in this direction.

¢) Approached GOI for budgetary support to meet plan and non-
plan expenditure etc. on various scores. Most of them have
been considered and approved in terms of revival plan and
some additional suppart given from time to time.

d) Exploring for technology pariners continucusly to bring new and
latest products. Recently the Company entered into an

agresment with Siemens for DDC products of Power Sector.

6.3 Quilining the efforts made by the Company in ensuring increase in the

arder bpoking, Company stated as fallows in a written reply.-



‘Within constrairts we are conlinuously inying to imprave
cleslormer sadlsfaction in 1ha araes of delivery, quality. prces ard after
saes sJppor. This is a continucus exercise and we arg puwrElding te
LSBT,

In 1he sbgance of technokgy sarners, we have Eken a
‘consorium’ aporpach and are suecessful in execullng 8 few orders far
DONGE Crifghona.

Further we are regularly imglerrering quaity siendards of 150
400K in our warks at Keta. Palakkad and Jaipur, pursung the sarme
regulary and hawve been chbaining revalidslion from the concemed
authoribes. Incidantally these requiements are being menbored as
pre-canddian for gome of the jobs. Custemar contacts have bean
enhkared at all lewels mcluding 1he Fanclional Director and CMD.

In he pracess, we hawe been approaching not only custamers
at senior lewsl but alea varlpus Stabe Govermments and Govermment of
India 1o sesk ikeir interventan from lime o time to erhance ardar
hoolong.

‘We have appreached same of the kcal bodies ¢ Monicipalilies
ard other industries having large calonies f warks foe Solar swabshing
systern for street ighting. Some of these are Soeatar Inca Lid,,
Lucknagws, Bharat Pumps and Compressors, Maini, Bharat Heawy Plate
& Wessels |bd.. Burn Sandard Co. Lid., Sadam, Magar Panchayad,
Labnadon {MPE Magar Palika. Hahar Panchayal, Saswas; MNagar
Falika Migarn, Durg; Delr: Widvut Board atc. Hovwewar, the procucts anz
unde- expesimental akservation and decision process & slow”



G.

7.

EXP PERFORMANCE

It has been stated in the Annual Report (1998-2000) that the company

achieved an export tumover of Rs. 149.81 lakh including deemed export. The

Company has exported its products and services abroad to the total

satisfaction of tha consumears.

7.1

Giving datails of the foreign exchange earned during the last 3 years,

the Company furnished the following information -

7.2

YEAR Rs. in lakhs
1998-99 12.81
1999-00 9.83
2000-01 B0.32

wWhen the Committee enquired about the efforts made to improve the

Company's export performance, the following information was furnished in a

written reply -

“For exports a well organised and well thought-of strategic
actian is required, which inter-alia demands detailed study of market
potential, repeated interaction with possible customers by frequent
visits at suitable levels of tha organisation and governmeni,
notwithstanding reascnably good product base. Qur expor efforts
could not be fully pursued as above. Control valves are ane of our
products, with their quality and price parameters, can be exported. For
majority of the remaining products either in C&l or Telacom ar possibly
Defence, either the international market is dominaled by multinationals
or there has been saturation in the core sectors of power and steel
almost all over the globe. Besides, for exploring exports, extensive
publicity and attending the intemational trade fairs are required in a
routine way. In the present situation our efforts get limited.”



H.

REVIVAL STRATEGY

8.

The Committee were informed that despite the company's poor

financial positicn, it had the necessary inherent strength o revive and

become profitable once again.

Broadly, the revival plan for improving the financial position of the

Company consist the following

8.1

» Corparate and  financial restructuring with JV
formation/subsidiansation of DOC Unit, Kota, UPS Unit, Jaipur
and Contral Valve Unit at Palakkad.

¥ Cost  reduction  through manpower rationalisation and
improvement in working capital management.

Technelogy upgradation by way of participation by technology

W'

ieadears in Joint Ventures.

b2 Raising funds through sale of surplus land at Kota.

Detailing the outcome of the remedial measures taken so far to

minimise the losses, the Company stated as follows -

“The restructuring of Palakkad Un#t is in progress as QIPs
{Qualified Interested Parties} have undertaken a =study. As no
expression of interest has been shown for the remaining units, these
units will be involved in exscution of orders from BSNL and
canventional C&l orders.

Manpower rationalization has been completed to a great extent,
but it = a continuocus process and further rationalization is required and
the process is on.



The raising of funds through sake of swplus lamd at Kola hies not
aeen achieved so far oul he Company iB makng continuaus eforts
with the Govamment of Beiasthan 1o expedite 1he sala.

Therefom, a visble reduclion of losses can be seen anbe aftar
SN PHOgress has been made in 1he abowe Prara.”

A2 It was ako sieded by 1the Company ihat ibe abuation was noi
satifactory in & wery fast charging mareet ant tha Cormpany s contnucusly
gvalualing the siuabon and 1aking sleps to be able o meat the rmarkel

requirermenls.

L MANPOWER

4. It ks been stabed 1kat e batal manpawer strength of 1be Compary in
tha year 159001 was atits peak level of 4234, which has since been reduced
and browaght down 1o the lewel of 2302 85 on 1" Saptember, 2001, Conlinuaus
obselaecancse of ol technoiogy and automalion and wagradslion in

hechnology hawe rasulied 7 reduced reguiremeand of ranpawer.

91  COudlining the moge of assessment of manpowar requirermearls, he

Company sialed as {odows in a writtan rephy -

“a5 stated earies. ihe Campany became sick in ibe vear 1634
ard fram this period ihe Company uncertock a8 dedsdes siudy *krowgh
a consulant kor manpowar analysis. With the pragraes of e trma and
kgaping in waw the recommendasicn of the Consulamt, the Comrmary
has baen radionaksmpg mangawer from lime ta bme. The YRS schaeme
is b2ing rmplemermted based on 1he scientfic reasans and shedy
recveals Hhiat the manpavier snodd ba below L8035 amplayaes. For cur
bpe of industy 1be Bxpenodura bowards marpower snowd be kegplt
belowr 15% of 1ha furmonar.”



92 K was simted that the Company <ad unsertaken varous pogammes

bz train {be employess ba develog their skila, Oulining the magar oatcsme of

the training pregrammes pursued. ihe Cempany sixed as fokows -

“B5 a corporals pollcy the comgary undertakas traning of e

amplzraes from lime ta leme as per requirement 11 addilicn to training
ihe ergployess ane 3ls0 @ncodreged to attend specific seminarg énd
irade fairs as refevant 1o the bus ness.

Wide nave four bypes of Irasnirg programnss -

a)
bl
£]

d

IdhouEa trainng
n the job taining
Training wilken Indla

Training Ahrcac

With e abave Laaining programens, the followsng  major

oulcoimes have been ashieved.

4li)

gl

2ar pecple have been fmaied -n Complies in he
inhouse raining &= wel as fralned at oulelde company's
premises at different Cormnpuler Educabion Centes. As a result
our Finance, Flarning, Irvartory ang cthar aclivilies ara mow
completaty or Comrgiatar end moat of eur employess ang sble bo
weork o the same.

A ramber of iraining progremmeas ware ongamszad on
I50-8I05 ayaternz As & “esul aur campany hawve ackieved the
ISQ0-HI0Q corfification for our major produclor areas of
Telecoer Products, Railway Relays and LIPE systsms 34z,

The iraining progreammes gn the manufsciuring ard
Testng of particuler products we hald n Indiz as wel as abreaol.
Thess wera vary usalul and suczessful. Az ihe artizorme of this



we have successfully indigenised and productionised the
varicus products like Telecom sexchanges, Zirconia Probe
Analysers, Railway Signalling Relays etc.

(v} Many a time on the job training is given to the employees
on the related products and subsequently the employees pick
up and start contribufing to the production and planning
activities.”

8.3 The training expenditure during the last 3 years has been as follows:-

Year Rs.

1998-99 84, 580/-
1599-00 16,070/-
2000-01 55,985/-

The percentage of expenditure on training out of the total expenditure
i8 negligible. However, it is to be noted that several training courses /
seminars have been made free by the sponsors / organisers on account of
Company’s membership of Chambers of Commerce, or the training has been
a part of 1echnology transfer package / product cost i.e., without a separate
identity of the training charges. The training courses are quite useful and the

expenditure is commensurata with the achievemants.

B4 When the Committee wanted to know the reasons for low training

expenses, Instrumentation Lid. stated in its Post Tour Reply, as foliows -

“Tha Company ............. was not financially strong enough to
impart mass-scale foreign training to its various employees unless it
was most essenbal and unaveoidable. However, there is a well
organised inhouse training department, which nat only organises
training for #s employees but also organises wellstructured and



dedicated training programmes to its esteemsd customers, wha belong
to various sections of process industries. This apart, in course of
various collabarations tha company had in past, training is received by
the Compary's employees for products as well as engineenng /
system design and this has been a regular feature since its inception.
In addition, on the job training inside the Company is alsa regularly
imparted. While the Company sincerely desgires to expose (s
employaes to the State-of-art domestic as well as foreign trainings an
various matters, it is badly handicapped for lack of funds, which it uses
in mare needy areas of produchion ™

J. RESTRUCTURING

10. The Government of India has appointed IDBlI Corporate Advisory
Services Department as Consultants for restructuring and JV formation of
Kota, Jaipur and Palakkad Unit. The Board of Directors of Instrumentation
Ltd. have approved the necessary resolution for creation of Subsidiary
Companies and Article of Memorandum of Assaciation of thesa Subsidiary
Companies have been framed and vetted by the Consullants. These three
Subsidiary Companies have been incorporated and registered with Registrar

of Companies of Rajasthan and Kerala respactively.

Expression of Interest were invited for theaa three LUinits but response
was received only for Palakkad Unit. The due diigence by ane of the
Qualified Interested Parties (QIFa) for Palakkad Unit have been organised
with support of jocal administration, through there was a lol of rezistance from
the employees of the Unit. The visit by the second QIP will 1ake place in
September, 2001. Regarding ather twa Units of Kota and Jaipur, the

Cepartment of Disinvestment and Deparnment of Heavy [ndustry, Ministry of



Heawy Indusiries & Public Enemprises, has advisas imegration of hese ures

whh K.ea Lird.

10.1 OCwbining 1be preser! sladie of the proposed restrecludng. 1ha

Corrganty stabed as Mallowa bafare 1he Commithes -

Due ba delay m mplercemallen of sanctionad ravival scheme, ibe
Commparry has incumred acditioral cash logess end suffared tadly in 1emms af
buzness due 1o acute shorage of working capsal The {ompany has,
thewafore. Bubmitied & proposal for consideralion be the Adminisralive
Minlatry. It waes a'=sa states that the Adminsirates Miresine considersa
folkewing propozale “or coneldaraticn of \ha Cabned

- Reservallon of orders by BSHL 1o the extent of 3.5 lakh MAX-EL

Telephore lines esch ypear for a period of 3 years alongwrh
aduaroe

- Reimbuwzament of caph lossas to the tura of Rs.28 crore

- Funds of Rs. .23 spare for YRS far S0 emiplayess

- Additiana funda of Rs. 10 crare far employess amady separaled

unaar VRS

It wes siated ihat the Commibes of Ministers recoramended ihe
propasal for considermion of the Cabingt in s meatng Mald on 117 Juby,
200t The propasal recormmendes by 1h= Commaies of Minisbars was pud up
1o the Cabnel for considarsdion which was likely to be tabted in the thind wask

of Septambar, 2001,



The recommendations of the Committee of Ministers were for
reservation of orders by BSNL for 3.5 lakh flines of MAX-XL Talephone
Exchanges with 50% advance for a period of 3 years. Gavernrment
Guarantees for raising funds from Banks / Financial Institutions lowards
reimbursement of cash losses, funds for VRS and steps for JV formation of

hoiding units.

The Company also stated that the Cabinet approval of the proposal will
enable the Company to utilise its manufacturing capacity, infrastructure,
manpowar and get aver the working capital shortage. Funds for VRS will
ensure rationalisation of manpower commensurate wilh the business
potential. Reimbursement of cash losses will enable the Company in bridging
the working capital deficit. JV formation is expecied to pravide techrology,

marketing and finance inputs to the Company for its long term viability.

K. SALE OF SURPLUS LAND

11.  The progress in the sale of surplus land at Kota is delayed due to
administrative reasons. Cf late, bids have baen invited by {he Government of
Rajasthan and principle approval for issue of letter of intent to the successful
bidder has been concurred in Septermber, 2001. The monay to be received
from the sale of surplus land could be gainfully utlised to repay the high
interest bearing debts to various creditors including financial institutions. The
balance of sale proceeds couki be utilised by the Company te augment the

working capital position in their unitfmills.



11.1 In thla connection, the Company also stated that the surplus land
identified for disposat is approximately B0 acres which has not been soki so
far. The Company does not have fuil free hold title aver this land as it was
lsased by ihe Govemment of Rajasthan at the time of aetting up the
Company. Hence the nacessity of selling the same through Government of
Rajasthan. The exact time of receiving the proceeds cannot be ascertained at
the moment. The Company also informed that it has been constantly
pursuing the matter with the Government of Rajasthan 1o get the proceeds as

quickly as possible.



RECONMMENDATIONS / OBSERVATIONS OF THE COMMITTEE

RECOMMENDATION NO. 1

NEED FOR ASSURED ORDERS FROM PSUs! SEBE ON
NOMINATION BASIS AT NEGOTIATED PRICE.

The Committee note that with a view to enhance the order
booking position, which has shown a continuous trand of decline
since 1997-98, Instrumentation Limited has been trying to sell its
‘concept-to- commissioning’ abilities to various core seclors
such as Thermal Fower and Steel. The Committee have boen
informad that tha Company has approached various Staal Plants,
Elactricity Boards as well as the Govarnment to sacure johs on
nomination basis at competitive prices. The Committee feal that
the company has to secure orders necessarily from the
Government sactor, 30 that it can sustain itself. The Committee,
tharefere, recommend that the Government shoutd render every
possible assistance to the Company in securing assured
business in the fisld of control and instrumentation,
Uninterrupted Power Supply Systems, Control Valves and Allied
praducts at compatitive pricas from PSUs such as BHEL, NTPLC,
SAIL, Defence Production Units, Railways and other similarly
placad crganisations. The Committee are also of the view that a
strong presence of PSUs in the bidding process would halp in

controlling the price levels and prevent the possibllity of
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formation of cartels by the private sector enterprises, mainly
multinationals, in controlling the price levels. The Committes also
urge upan the Governmanl to render assistance to the Company
in aecuring assured business from SEBs on nomination basis at
negotiated prices. The Committee would also like to be informed

of the action taken ii the matter.



RECOMMENDATION NO.2

REVIVAL SCHEME FOR INSTRUMENTATION LIMITED

Tha Committes note that Instrumentation Limited was
referred to BIFR in 1993 and a revival package was sanctioned by
BIFR in March, 1999, The Committee have been informed that due
to delay in the implementation of the sanctioned revival schame,
the company had incurred additional cash losses and the
business of the company auffered badly due to acute shortage of
working capital. The Commiltee now have learmmt that the
government has declded to help out the company by taking the
foliowing decisions:

1}] rasarvation of orders by BSNL to the extent of 10% of their
requireament MAX - XL Telsphone lines each year for a
pericd of three years alongwith an advance to the tune of
50% of the order value,

{il) sanction of Re. 35 crore for glving VRS 1o 500 employees
for rationalisation of manpower to achiave cost reduction in
its cpearations.

{iii} furnishing of additional counter guarantee for raising Ra.
28 crore from the market to hridge the additional woarking
capital deficlt upto March, 2001.

The Committes are happy to note the positive and timely

dacision taken by the Government in this matter. However, they




_feel that the criginal request of the Company for the
|

reimbursemeant of cash losses to the tune of Rx. 28 crore deserve
a compassionata considaration from the Government, keeping In
view the difficult financial condition of the Company. The
Committee, theraefore, recommend that the Government should
grant the company the reimbursemant of cash lossesa to the tune
of Re. 28 crore. The Committee also recommand th"atltha request
of the company for sanction of Rs, 10 ¢crore as additional funds
for employees separated already under VRS may also be
consgidered favourably. The Committee desire that all the
decisions already taken by the Government as indicated above
may be implemented forthwith without any loss of time, as any
delay in their implamentation would adversely affact the company
which |3 already in a precarious condition. Tha Committee also
wish to place on rocord their deep appreciation of the positive
attitude adopted by the employees of the company who have
volunteered to foraego their fringe benefits and to take home only
a part of their salary for the last many years to help tﬁa company
tide over the financial crisis. The Committes dn_r:ire that the
Government should reciprocate this gesture by taking suitable
" amellgrative measures. They desire that the government should
ssak to resarve the orders of BSNL for Max-XL Telaphone lines

sven bayond the current period of three years and recommend




thet this resarvation should comtinue till the company i@ MUk

revived.



RECOMMENDATION Mo.3

NEED FOR OBTAINING FUNDS AT AW EARLY DATE FROM
BAMKS | FINANCIAL INSTITUTIONS AND THRDIMGH SALE OF

SLUEPLUS LAND

Yot anather issus thal has corme to the ootice of the

Committae is the difficulties the Company hes been facing in
wgcuring funds lrom Banks ! Financial institutions for which tha
dovernmant too hes egreed to stand guarantas. The Commites
e of Iha view that eardy release of funds from Banks [ Financlal
Inalllutions would go B [ong way in mitigating the cash keasss tha
Cormpany has bean facing and masting the working capital
regulrements. The Committes, tharelora, recommeand that the
modal Ministry wiz., Mlinisty of Heavy Industries and Publlc
Enterprises should render every poselble assitance o the
Company in sacuring funds from Banha 5 Finencial lnadhilions.
The Commitles also understand that a substantlal amaoount is
wpected 1o be redlised by Ingtrumentation Lid, through sale of
abhoul 3 acres of surplus land which was [eased out by tha
Govermment of Rajasthan. The Committes axpect the Lnion
Gorgrmment to aflactivaly intervana to pursue tha rmatter ‘with the
Govermmant of Rejasthen In the right earnest at the highest
pAlllcal leval pe fhat tha much naedad funds coubd ba realisad at

an early data.



RECOMMENDATION NO.-4

MEED TO RECOYER OUTSTANDINGS FROM _ STATE
ELECTRICITY BOARDS

The Commitiee are constrained to note that approximately
an amount of Rs.1083 lakh remains outstanding to be recovered
by the Company from eleven State Electricity Boards (SEBs). A
bulk of the outstandings appear to be from the Uttar Pradesh
State Electricity Board and Rajasthan State Eiectricity Board. The
Committee feel that the steps taken by Instrumentation Ltd. to
recover the outstandings have not ylelded the desired reauflts.
The Committee expect the Ministry of Heavy Industrias and Public
Enterprises to intervene in the matter urgently to render every
possible assistance to the Company in recaovering the
outstandings. The Committes desire that a separate factual note
may be submitted to the Committee about the steps taken in this
regard and the results achieved within three months of date of

presentation of this Report.



RECOMMEN DATICH NO. 5

NEEQ FOR FLLING UP BOARD LEVEL POSTS M & TIMELY
MANNER :

The Commites note fhat ihe post of Gireslor [Production] in
Inedrurnaniadion Ltd. has besn wacant since Moverrbar, 1987 In tha
ahsance of a ful ime funcliorary b discharge the dulles of Direclos
Productant, the CMO and Girector (Commercial] of 1he Crormpary
hawe besn aversesing the related Tunclicne far the last res yams.
_ The Cammittee are of 1ha view thal ibe pogt of Directer (Produchon is
.uf key rrporanca in any comgarty, and rore sq in a productor. —
_spedific concam ke Instrumentation Lid. Alse. as per tha Company’s
.u-.m submigsion, a substantial number of werk orders are expected in
the near future, manly from BSKL. walch would kead 1o subsiantial
incregse in preduclion activities. The Committas, thersfore urge Upon
the Govemment ta act expediticusly in the matter of filling up he

vacant post of Qirecter (P raduciion] in he Company.



ANNEXURE - 1
TOUR PROGRAMME OF THE COMMITTEE ON
PUBLIC UNDERTAKINGS TO JAIPUR, JODHPUR, UDAIPUR AND MUMBAI
FROM 4™ TO 9™ OCTOBER, 2001 AS ACTUALLY PERFORMED

(MEMBERS ASSEMBLED AT JAIPUR)

DATE & DAY TIME VISIT & DISCUSSION
4.10.2001 1200 hrs Discussion with the Officers of
(Thursday) Gas Authority of India Ltd.
1600 hrs Discussion with the Officers of
Hindustan Salts Ltd.
1730 hrs Discussion with the Officers of

Instrumentation Ltd.

(NIGHT HALT AT JAIPUR)

5.10.2001 0530 hrs Departure for Jodhpur by CD-7471
(Friday)

0800 hrs Arrival Jodhpur

1100 hrs Discussion with the Officers of

National Mineral Dev. Corp.

(NIGHT HALT AT JODHPUR )

6.10.2001 0700 hrs Departure for Udaipur by CD-7471
(Saturday)

0920 hrs Arrival Udaipur

1600 hrs Discussion with the Officers of

Hindustan Zinc Ltd.
(NIGHT HALT AT UDAIPUR)

7.10.2001 0900 hrs Visit to Zawar Mines / Smelter Units of
(Sunday) Hindustan Zinc Ltd.

(NIGHT HALT AT UDAIPUR)

8.10.2001 0800 hrs Departure for Mumbai by CD-7471
(Monday)

1050 hrs Arrival Mumbai

1500 hrs Discussion with the Officers of

Videsh Sanchar Nigam Ltd.

1630 hrs Discussion with the Officers of
General Insurance Company Ltd.

(NIGHT HALT AT MUMBAI)
9.10.2001 0900 hrs Discussion with the Officers of

(Tuesday) Indian Petro Chemicals Ltd.
DISPERSAL



ANNEXURE —II

COMPOSITION OF THE COMMITTEE ON PUBLIC UNDERTAKINGS
WHICH VISITED JAIPUR, JODHPUR, UDAIPUR AND MUMBAI

© N o a k~ wbdh =

10.
11.
12.
13.
14.

> 0=

FROM 4" TO 9" OCTOBER, 2001

MEMBERS, LOK SABHA

Prof Vijay Kumar Malhotra, Chairman
Shri Prasanna Acharya

Prof. S. P. Singh Baghel

Shri Sudip Bandyopadhyay

Shri Ram Tahal Chaudhary

Shri K. E. Krishnamurthy

Shri Vilas Muttemwar

Shri Tarit Baran Topdar

MEMBERS, RAJYA SABHA
Shri K. Kalavenkata Rao

Shri Jibon Roy

Shri B P Singhal

Smt Ambika Soni

Shri C. P. Thirunavukkarasu

Shri Ranjan Prasad Yadav

SECRETARIAT

Shri S Bal Shekar, Director

Shri T G Chandrasekhar, Assistant Director
Shri P N Mishra, Pvt. Secretary

Shri Tirthankar Das, Sr Executive Asstt



ANNEXURE-II

LIST OF OFFICIALS OF INSTRUMENTATION LIMITED WHO WERE PRESENT
DURING DISCUSSION WITH THE COMMITTEEON PUBLIC UNDERTAKINGS AT

JAIPUR ON 04.10.2001
1. Shri Nirajan Sinha Chairman and Managing Director
2. Shri S.P.Sharma Director (C)
3. Shri K.N.Mishra, General Manager (Mktg.)
4. Dr.D.K.De, General Manager (PC)

5. Shri G.C.Nair Addl. General Manager,
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